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George Chauhan, Sfo Late A.T. Chauhan,

R/ o Railway Bunglow No. J-357,
Overbridge Road, Jhansi, U.P.

veeereeennna.. Applicant
VERSUS

1. Union of India through the General Manager,
N.C.R., Allahabad, U.P.

2. Divisional Railway Manager (Personnel),

N.C.R., Jhansi, U.P.

Present for the Applicant: Sri M.K. Mishra
Present for the Respondents : Sri
ORDER

BY HON'BLE MR. A.K. BHATNAGAR, JM

Through this O.A the applicant is claiming promotion to the post of
Assistant Guard 18.03.1987. the contention of the counsel is that the
applicant was not given promotion while juniors to the applicant were
promoted w.e.f. 03.05.1997. On the query of the court regarding the
maintainability of the O.A on the ground of limitation, learned counsel
for the applicant has submitted that the applicant has been continuously
filing representation before the respondents since 16.03.1994 but no
action has so far been taken by the respondents. The applicant has sent
his representation finally on 07.07.2005, which is still lying undecided.
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